an=

title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now Papers to be laid on the Table.

... Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (RAO INDERJIT SINGH): Madam, I beg to lay on the Table: --

(1) A copy each of the following papers (Hindi and English versions):-

(i) Memorandum of Understanding between the NBCC (India) Limited and NBCC Services Limited for the year 2016-2017.

(if)

[Placed in Library, See No. LT 5360/16/16]

Memorandum of Understanding between the Housing and Urban Development Corporation Limited and Ministry of Housing and Urban
Poverty Alleviation for the year 2016-2017.

[Placed in Library, See No. LT 5361/16/16]

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-

()

(i)

Review by the Government of the working of the National
Buildings Construction Corporation Limited, New Delhi, for
the year 2015-2016.

AnnualReport of the National Buildings Construction
Corporation Limited, New Delhi, for the year 2015-2016,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5362/16/16]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of Section 86 of the Real Estate (Regulation and
Development) Act, 2016:-

()

(if)

(iii)

(iv)

v)

(vi)

(vii)

(viii)

(ix)

(%)

The Andaman and Nicobar Islands Real Estate (Regulation and Development) (General) Rules, 2016 published in Notification No.
G.S.R.1020(E) in Gazette of India dated 315t October, 2016.

The Chandigarh Real Estate (Regulation and Development) (General) Rules, 2016 published in Notification No. G.S.R.1021(E) in
Gazette of India dated 315t October, 2016.

The Dadra and Nagar Haveli Real Estate (Regulation and Development) (General) Rules, 2016 published in Notification No.
G.S.R.1022(E) in Gazette of India dated 315t October, 2016.

The Daman and Diu Real Estate (Regulation and Development) (General) Rules, 2016 published in Notification No. G.S.R.1023(E) in
Gazette of India dated 315t October, 2016.

The Lakshadweep Real Estate (Regulation and Development) (General) Rules, 2016 published in Notification No. G.S.R.1024(E) in
Gazette of India dated 315t October, 2016.

The Andaman and Nicobar Islands Real Estate (Regulation and Development) (Agreement for Sale) Rules, 2016 published in
Notification No. G.S.R.1025(E) in Gazette of India dated 315t October, 2016.

The Chandigarh Real Estate (Regulation and Development) (Agreement for Sale) Rules, 2016 published in Notification No.
G.S.R.1026(E) in Gazette of India dated 315t October, 2016.

The Dadra and Nagar Haveli Real Estate (Regulation and Development) (Agreement for Sale) Rules, 2016 published in Notification No.
G.S.R.1027(E) in Gazette of India dated 315t October, 2016.

The Daman and Diu Real Estate (Regulation and Development) (Agreement for Sale) Rules, 2016 published in Notification No.
G.S.R.1028(E) in Gazette of India dated 315t October, 2016.

The Lakshadweep Real Estate (Regulation and Development) (Agreement for Sale) Rules, 2016 published in Notification No.



G.S.R.1029(E) in Gazette of India dated 315t October, 2016.
[Placed in Library, See No. LT 5363/16/16]

(4) A copy of the Real Estate (Regulation and Development) (Agreement for Sale) Removal of Difficulties Order, 2016 (Hindi and English versions)

published in Notification No. S.0.3347(E) in Gazette of India dated 28t" October, 2016 under sub-section (2) of Section 91 of the Real Estate
(Regulation and Development) Act, 2016.

[Placed in Library, See No. LT 5364/16/16]

(5) A copy of the Delhi Urban Art Commission (Secretary) Recruitment Rules, 2016 (Hindi and English versions) published in Notification No.
G.S.R.66 in weekly Gazette of India dated 14th May, 2016 under sub-section (3) of Section 26 of the Delhi Urban Art Commission Act, 1973 together
with corrigendum thereto published in Notification No. G.S.R.177 (in Hindi version only) dated 231 August, 2016.

[Placed in Library, See No. LT 5365/16/16]

(6) A copy of the National Capital Region Planning Board Recruitment and Promotion (Amendment) Rules, 2015 (Hindi and English versions)

published in Notification No. A-12011/2/2015-Estt. in Gazette of India dated 2"d August, 2016 under Section 38 of the National Capital Region
Planning Board Act, 1985.

[Placed in Library, See No. LT 5366/16/16]

...(Interruptions)

Ferz udt 8 Rievra siqrerr A 54 3icfl, gener i wrfea 3 wsa i), ofito, o Prori i derer sigrer 3 Isa sidl, awenmg st Rsmer 3 wsa i aen
siafer Rwer 3 5w Al (1. Birdeg Big) : arwst sidigwn, i Boorfeif3ae ue 290 ueer U3 Jxwm § -

(1) douatt arférform, 2013 61 arer 394 & aivela ReaifeRaa udi B ew-va yfer (Redt den sE)El sa2on)ao:-

(o) volfeaa ol RS, dorciz & ad 2015-2016 & orRidur &
DI S e

(a1) volfean onber fafdes, d@eclz o1 ad 2015-2016 @1 @ftfa
gfekicel, A3 A den 3o W oRim- AsreRaEtsis ot
feruforr |
[Placed in Library, See No. LT 5367/16/16]

(2) (o) sl elied Yool Jizenst, o8 fGeckt @1 ad 2015-2016 @1 afta
yferdgol, cRAUSHEM R den 3ol U2 fOrRiqm- Aercaudliern &bt
feruforr

(a1) et el gomiel iz, o feeelt o ad 2015-2016 & orimzu
&1 o grar witer b o gien

[Placed in Library, See No. LT 5368/16/16]
(3) 3gmon @1 sifirere siféiformr, 2005 & arar 29 &6t 3wt (1) B srefier Prafeaa siftrmensi B vw-uw yfer (Badt aer sEE smun)::-

(o) Wodler yden smrdsr, Wis W' ug (MFerrw i Faferas dermw) ot
formr, 2016 St 7 Bz, 2016 b smed b smeg A siftRider 3.
ar.o1.for. 861(ar) 3 ymifdr gu

(e1) ol el 3ENGI, Wi X ue (3repmer aifterd dfi forsh Afer)
oretf forerar, 2016 sit 7 Rz, 2016 3 o B s, 3 sifRo 3.
ar.a1.for. 862(ar) 3 ywifara gu &y

(ftet) odler Icon 3ENGI, g '@©' ue (3w ARm, af¥ss yerer ook A
32 genrot foroft ifera) arft forerar, 2016 ot 7 Riawaz, 2016 B sea
ot 3t arftryen 2. Ar.wr.for. 863(ar) &t ywifdrt ge &

[Placed in Library, See No. LT 5369/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): Madam, on behalf of Shri Manoj Sinha, I beg to lay no
the Table: --

(1) A copy each of the following Notifications (Hindi and English versions) under Section 37 of the Telecom Regulatory Authority of India Act, 1997:-

(i) The Reporting System on Accounting Separation Regulations, 2016 published in Notification No. F. No. 16-02/2015-F&EA in Gazette of
India dated 10t June, 2016.

(ii)  The Telecommunication (Broadcasting and Cable Services) Interconnection (Digital Addressable Cable Television Systems) (Seventh



Amendment) Regulations, 2016 (3 of 2016) published in Notification No. 26-01/2015-B&CS in Gazette of India dated 16th March, 2016.

(iii)  The Telecom Consumers Protection (Tenth Amendment) Regulations, 2016 published in Notification No. 301-7(2)/2015-F&EA in Gazette
of India dated 19t August, 2016.

[Placed in Library, See No. LT 5370/16/16]

(2) A copy of the Indian Post Office (Amendment) Rules, 2016 (Hindi and English versions) published in Notification No. G.S.R.782(E) in Gazette of
India dated 10 August, 2016 under sub-section (4) of Section 74 of the Indian Post Office Act, 1898 together with corrigendum thereto published in
Notification No. G.S.R.814(E) (in Hindi version only) dated 24th August, 2016.

[Placed in Library, See No. LT 5371/16/16]

...(Interruptions)
ﬂ%grnqmﬁmm?ﬁ[mﬁaaw&a(ﬁmﬂi@)] * areaigt wdlGan, & anudbt spafer A Brearfer3aa uey sger A ueer v e § -

(1) sfen 3aerudioe w3t aifw afazefter s, orf Recft 5 ad 2015-2016 ¥ aiftfas yfrca & v yfer (Badt aer 3P 2w aer draadtfdre o

(2) éRsen Saerudtoc wi3dorl sifws siavflor $fe, of Reeht a5 ad 2015-2016 a5 wselasaor &6 Jzasz g Jeften A5 aiy 3 ez,

...(Interruptions)

[Placed in Library, See No. LT 5372/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): Madam, I beg to lay on the Table: --

(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

@ O
(if)
(b (M
(if)
(© ()
(if)
(@ O
(if)

Review by the Government of the working of the Braithwaite and
Company Limited, Kolkata, for the year 2015-2016.

Annual Report of the Braithwaite and Company Limited, Kolkata,
for the year2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5373/16/16]
Review by the Government of the working of the Konkan Railway
Corporation Limited, Navi Mumbai, for the year 2015-2016.
Annual Report of the Konkan Railway Corporation Limited, Mavi
Mumbai, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5374/16/16]

Review by the Government of the working of the RITES Limited,
Delhi, for the year 2015-2016.

Annual Report of the RITES Limited, Delhi, for the year 2015-
2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5375/16/16]
Review by the Government of the working of the Rail Vikas
Nigam Limited, New Delhi, for the year 2015-2016.
Annual Report of the Rail Vikas Nigam Limited, New Delhi, for
the year 2015-2016, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5376/16/16]



(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Railway Sports Promotion Board, Delhi, for the year 2015-2016,
alongwith Audited Accounts.

(ii) A copy ofthe Review (Hindi and English versions) by the
Government of the working of the Railway Sports Promotion
Board, Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5377/16/16]

(3) A copy of the Land Acquisition (Special Railway Projects) Rules, 2016 (Hindi and English versions) published in Notification No. G.S.R. 631(E) in
Gazette of India dated 24t June, 2016 under Section 199 of the Railways Act, 1989.

(4  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5378/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)): I beg to lay on
the Table a copy of the Prasar Bharati (Broadcasting Corporation of India) Multi-tasking Staff (non-technical) Service Regulations, 2016 (Hindi and

English versions) published in Notification No. N-10/001(3)/2015-PBRB in Gazette of India dated 22" August, 2016 under Section 34 of the Prasar
Bharati (Broadcasting Corporation of India) Act, 1990.

[Placed in Library, See No. LT 5379/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI P.P. CHAUDHARY): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of Section 30 of the Legal Services Authorities
Act, 1987:-

(i) The National Legal Services Authority (Free and Competent Legal Services) Amendment Regulations, 2012 published in Notification No.
L/61/10/NALSA in Gazette of India dated 25t August, 2012.

(ii) The National Legal Services Authority (Free and Competent Legal Services) Amendment Regulations, 2014 published in Notification
No. L/61/10/NALSA in Gazette of India dated 18" October, 2014.

(iii) The National Legal Services Authority (Legal Aid Clinics) Amendment Regulations, 2014 published in Notification No. L/08/11/NALSA
in Gazette of India dated 6th December, 2014.

(2)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at item No. (ii) of (1) above.

[Placed in Library, See No. LT 5380/16/16]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 169 of the Representation of the People
Act, 1951:-

(i) The Registration of Electors {Amendment) Rules, 2016 published in Notification No. 5.0.2968(E) in Gazette of India dated 16t
September, 2016.

(ii) The Conduct of Elections (Amendment) Rules, 2016 published in Notification No. S.0.2969(E) in Gazette of India dated 16%
September, 2016.

[Placed in Library, See No. LT 5381/16/16]

...(Interruptions)



